<| TEM NO. 102 COURT NO. 6 SECTI ON X'V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 5725 OF 2006

M S. ANMOL PUBLI CATIONS P. LTD. Appel I ant (s)
VERSUS
M S. BHARAT BOOK CENTRE Respondent ( s)

Date: 21/01/2011 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appell ant(s) M. Dharam Bir Raj Vohra, Adv. (Not present)

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
The Appeal is disnmissed in default.

Interimorder, if any, stands vacated.

(Parveen Kr. Chaw a) (I'ndu Satija)
Court Master Court Master

[signed order is placed on the file]
IN THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 5725 OF 2006

Ms. Annmol Publications P. Ltd. .. Appel | ant
ver sus

M s Bharat Book Centre .. Respondent
ORDER

The case was cal |l ed out twi ce.

None appeared for the appellant to prosecute this



appeal

The Appeal is dismissed in default.

Interimorder, if any, stands vacated.

NEW DELHI ;
JANUARY 21, 2011 [ GYAN SUDHA M SRA]



